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Sarva Hitkari Co-Operative House
Building Society

3684. SHRI KESHORAO PARDHI:
will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the Administrator, Sarva
Hitkari Co-operative House Building
Society after having settled all the
major issues of the Society, had in
October, 1980 assured the members
that “draw of lots” would be heid in
November, 1980 but has failed to do
so as scheduled and the same has not
so far been held; and

(b) if so, the reasons for the delay
and when the draw of lots is likely ‘o
be held?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) and (b). Information is
being collected and would be placed
on the Table of the Sabha.
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Ways and Means to Reduce Pressure
on Metropolitan Town

3687. SHRI CHATURBHUJ:

SHR1 M. V. CHANDRASHE-
KARA MURTHY:

Will the Minister of WORKS AND
HOUSING he pleased to state:

(a) whether it is a fact that abaut
200 smal] and medium towns are te be
developed in a few years to reduce
presssure or migration to Metrbpolitan
towns;

(b) the details thereof, State-wise;
and

(c) the steps being taken _.in this
regard?
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THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) A Centrally Sponsored
Scheme for the integrated develooment
of about 200 small and medium towns
with a population of less than ove
lakh each during the current plan
period is under operation.

(b) The names of the towns State-
wise which have been given assistance
so far under the Centrally Sponsored
Scheme are indicated in the Statement.

(c) The State Government Thave
been requested to formulate the pro-
jects of the towns according to guide-
lines of the scheme and send them to
this Ministry for approval. The Pro-
ject Reports received are scrutinised
and suitable loan assistance is released
for eligible schemes.





